
69 Written Aft81Der, AGRAHA Y ANA 25, 1902 (SAKA) Writter. AnSwers 70 

iions of the said Committee are UD-
der con!Zideration ot the Government. 

AboI1Uoa 01 Broadeast Reoeiver '* 
-lICe Fees 

3955. SHRI HARI KRISHNA SHAS-
TRI: Will the Minister of INFORMA-
TION AND BROADCASTING be plea-
sed to state: 

(a) whether abolition of Broadcast 
Receiver Licence fees for one and two 
band radios has given beneficial re-
sults; and 

lb) if so, ""hat are the details there-
of? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI KUMUD-
BEN M. JOSHI): (a) Licence fee on 
one and two-band radio sets has been 
abolished with effect from 25th August, 
1980. It is too early to make any 
objective assessment about the results 
of this measure. 

(b) Does not arise. 
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SC/ST ill H1ndustaa Fertilizers Cor-
pera&i-

3957. SHRI DL. BAITHA: Will the 
Minister of PETROLEUIV.L, CHEMI· 
CALS AND FERTILIZJERS be pleased 
to state: 

(a) whether it is a fact that the 
employees belonging to Scheduled 
Castes and Scheduled Tribes have not 
been appointed on various categories 
of posts in the head office of the 
Hindustan Fertilizers Corporation Ltd., 
according to the quota reserved for 
them and if so, the reasons therefor 
and the category-wise number of em-
ployees belonging to Scheduled castes 
and Scheduled Tribes working there; 
and 

(b) whether it is also a fact that 
reserved posts are dereserved by vio-
lating rules ,governing the appointment 
of persons belonging to Scheduled 
Castes and Scheduled Tribes and these 
posts are filled from amongst their re-
latives and friends in the general 
category? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM, CHE-
MICALS ANn FERTILIZERS (SHRI 
DALBIR SINGH): (a) The Hindu-
stan Fertilizer Corporation Ltd. has 
been following Government instruc-
tions regarding reservation of posts for 
Scheduled Castes/Scheduled Tribes 
candidates in its Central Office. The 
number of employees belonging to 
Scheduled Castes/Scheduled Tribes 
category-wise in its Central Office is 
given below:-

'-------------_._ . 
SI. 
No. Category 

--_._-----
1 Senior Assistant 

2 Lower Division Clerk . 

3 Junior Stenographer 

4 Driver Gr. III 

5 Peon 

No, of can-
didates 

SC ST 

6 

2 




